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Petition(s) for Special Leave to Appeal (Civil) No(s).20635/2011

(From the judgenent and order dated 08/10/2010 in WPC No. 7963/ 2010 of
H GH COURT OF ORI SSA AT CUTTACK)

STATE OF ORI SSA & ORS. Petitioner(s)
VERSUS

JAGABANDHU PANDA Respondent ( s)
(Wth office report )
(For Final Disposal)

WTH S.L.P.(Q...CC NO. 12322 of 2011
(For permission to file SLP and office report)

Date: 01/02/2013 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE SURI NDER SI NGH NI JJAR
HON BLE MR JUSTICE M Y. EQ@BAL
For Petitioner(s) M. J.K Das, Sr. Adv.
M. Swetaketu M shra, Adv.
M. Sandeep Devashi sh Das, Adv.
M. Avijeet Bhujabal, Adv.
M. D.M Sharnma, Adv.
M . Parmanand Gaur, Adv.
M. Shi bashi sh M sra, Adv.
For Respondent (s) M. P.S. Patwalia, Sr.Adv.
M. Saurabh Agrawal, Adv.
M. Bhakti Vardhan Si ngh, Adv.
M. Biswas R B., Adv.
M. R C. Kohli, Adv.
M. Anupam Lal Das, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Li st on 13.2.2013 on a non-mniscell aneous day at the top
the list.
| (Mahabi r Si ngh) [ (I'ndu Bal a Kapur) [

| Court Master | Court Master |
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